SI Case Filing No.
No. Type

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 25-11-2025 To 25-11-2025~All rows are shown

Name of Petitioner

Name of
Learned
Advocate

Compliance
By Date

List of Defect(s)

1 (610) 4130/2025

2 (610) 4131/2025

3 CRM  4075/2025
(A)
4  FAT  510/2025

5 WPA 26958/2025

6 WPA 27167/2025

Printed On 26-11-2025

SUTAPA SARKAR NEE DAS
Mobile:9903610870
Email:ADV.SOUMOJIT.SAHA@GMAIL.COM

SSHRI SHRI JOGGESHWAR MAHADEB DEB
THAKUR

Mobile: 7501477316

Email: SWARNAVARAY2000@GMAIL.COM

ALI GAZI @ ALAMIN GAZI @ ALA GAZI
Mobile:8240925647
Email: JASIKAALAM1998@GMAIL.COM

RUPANJANA ROY NEE NATH
Mobile:9903004554
Email:MITGUHAROY2023@GMAIL.COM

SUBHENDU CHALL AND ORS.
Mobile:9830385057
Email:ADVAMITABHAG@GMAIL.COM

RABIUL SK
Mobile:9143884604
Email:GOLAMMOHIUDDIN1974@GMAIL.COM

SOUMOJIT SAHA 16-12-2025

SWARNAVA RAY

JASIKA ALAM

MIT GUHA ROY

AMITABHA
GHOSH

GOLAM
MOHIUDDIN

16-12-2025

16-12-2025

16-12-2025

16-12-2025

16-12-2025

RESPONDENT DISTRICT ABSENT

ORDER NO MISMATCH IN PRAYER PAGE

1) ... CLARIFICATION NEEDED REGARDING TRIAL
COURT REJECTION DETAILS AT PARAGRAPH ONE
( CR. MISC. CASE NO. 3182/2025)

RESPONDENT PINCODE MISSING

RESPONDENT NO. 1 AND 2 DIST. MISSING

NAME SPELLING MISMATCH



